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SRI ATAL BIHARI VAIPAYEE :
Mow can there be anything on recend ?

con-
certainly, there are certain cover
names, and 1 have asked our agency lo
make further enquiries about it.

SHR]I ATAL BIHARI VAJPAYEE:
What agency ?

SHRI Y. B. CHAVAN : Intelligence
Agency.

SHRI NATH PAI : How can he tell
the House, “I have made an inquiry.” 7
The revelations may be absolutely sensa-
tion mongerng or they may be subs-
tantial. But the wmquiry must be pro-
perly conducted. He says, “I bave
made an 1nquiry.” Is that a fair reply ?
How can he completc an inquiry so
quickly ?

Mn. SPEAKER : | know he has not
answered other matters. That is all.
(Interruption) Dr. Sushila Nayar.

SHRI S. M. BANERJEE : When we
raised the question of CIA, not on this
particular Call Attention, Mr. Chagla
had assured the House that he would
put the entire thing before the Cabinet
and sec that a Commission is appoint-
ed and a proper inquiry s made, The
Home Minister has not replied to that
oven.

i

Mz, SPEAKER : Dr, Sushila Nayar.
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UNLAWFUL ACTIVITIES (PREVEN-
TION) BILL

{i) ReroaT or JorNT CoMMITTER

D, SUSHILA NAYAR (Jbami) :
1 present the Report of the Joiat Com-
mittec on the Bill 1o provide for the
more effective prevention of certain wa-
lawful activities of individuals w=ad
assocrations snd for matters conmgcted
therewith,

(i) EvipencE BerORE JoINT Comt-
MITTEE

Dx. SUSHILA NAYAR - 1 to
lay on the Table a copy of the
given before the Joint Committee on
the Bill to provide for the more effec-
tive prevention of certain unlawful acti-
vites of individuals and awmociations
and for matters connected therewith.
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12.21 Hgs.

STATEMENT RE. DEVALUATION
OF THE POUND STERLING

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE
(SHRI MORARIJI DESAI) : I would
like to take this opportumity of making
a brief statement regarding the decision
of the UK. Government to devalue
pound sterling. The extent of the
valuation is 14.3 per cent and
fore, at the new exchange rate,
equals US dollars 240 as agu
old rate of dollary 2.80 to the
The pound sterling will now
for Rs. 18 instead of Rs. 21 previously.

The exchange mate of the Rupee in
terms of gold or U.S. dollars will re-
mamn unchanged at the level established
on June 6, 1966.

Honourable Members will wi
know the implications of the U
tion for the Indian ecooomy.
change in the exchange value
pumdi:amodenuou.?;
general will be to improve

tiveness of British products
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Our exports to the UK amounted in
1966-67 to the equivalent of U.S. dol-
lars 270 million or about 17 per cent
of our total exports in that year. Con-

the budgetary burden in terms of rupees
of servicing the debt to the United
Kingdom will diminish by 14.3%.

As the Home is aware, the aid we
eceive from the UK. is_linkodtolbe
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ponent of our reserves has come

UK. remains unimpaired.

1 have dealt so far with t
of the change in the par value
pound sterling. We have received nows
that Ireland, Guyana and a few others
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extent, remains to be seen;
naturally watch developments and con-
wider such meavurec as may be neces-
sary to safeguard and promote our in-
terests | have already stated that the
par value of the Indian rupee will not
be changed.

SHRI HEM BARUA (Mangaidai).
May 1 scek a clanfication ?
Mr. SPEAKER T will suggest a

way-out for the consideration of the

House

SHRI D C SHARMA (Gurdas-
pur): 1 had sent a call-attention notice
on this subject, but 1t seems to have
heen disaliowed.

Mr. SPEAKER How could 1t be
done? The Pound Sterling was de-
valued only yesterday and he has made
the statement today; he has taken the
carliest opportunity to make the state-
ment. 1 could not have admitted a
call-attention notice on this, I am sug-
gesting a way-out

SHRI ATAL BIHARI VAJPAYEE
(Balrampur) : If he made the state-
ment in response to the calling atten-
tion motion, in that case we could have
got opportunities to ask questions.

and 1 got it this morning,
Caling Attention
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ed by an early discussion.
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Mr SPEAKER : Decivion has been
taken that he is not going to devalue
Only if he has any further information,
he can give it—that is what 1 said,

SHRI NATH PAI (Rajapur) : In
that contcxt, an immediate discussion
becomes all the more necessary.

Mr. SPEAKER : 1 have no objec-
tion of you want it......

SHRI NATH PAIl: You stated, Mr.
Speaker, if 1 heard you clearly, that the
statement was received by you even be-
fore you rcceived our call attention
notice, | want to know, Sir, whether
Mr. Morarji Desai could prepare his
slatement because there were prior con-
sultations by hum with the UK. Gov-
erament. How else could he have
prepared a statement ?
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Mz, SPEAKER: The devaluation
took place on Saturdey, Whole of
terday he had at his disposal. I I
have received it this moming or Jast
night.

SHR1I MORARJI DESAI: 1 had
given notice of ths ths morning before
any calling attention notice could have
reached you.

SHRI S. M. BANERJEE (Kanpur) :

We put 1t in the box, but he did not put
it in the box.

12274 Hrs

COTTON TEXTILE COMPANIES

(MANAGEMENT OF UNDERTAK-

INGS AND LIQUIDATION OR
RECONSTRUCTION) BILL*

wiwwa st (ot foim feg) - &
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Mr SPEAKER  The queston is:

“That leave be granted to 1otro-
duce a Bill to provide in the public
wterest for the liquudation of cotton
texule companies while keeping the
undertakings thereof as running com-
cerns, or for the recomstruction of
collon textile companies, In certmin
cases and for matters connected
therewith.”

The motion was adopted.
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of the President.



